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1st Floor... Room No.101, 

New Central Excise Building, 
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APPEARANCE: 

Shri Ishan Bhatt, Advocate for the Appellant 

Shri Rajesh R Kurup, Superintendent (AR) for the Respondent  
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                                                       DATE OF HEARING: 03.07.2024 
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The appeal is disposed of. For order, see order of date in Excise Appeal 

No. 10942 of 2018.  
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